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which was constituted for formulating
jron and steel development schemes
for inclusion in the Fourth Five Year
Plan, suggested the preliminary sur-
vey of certain regions, in more than
one State, as possible areas for locat-
ing new plants. Certain areas of
Orissa and Madhya Pradesh will be
covered in these preliminary surveys.

Manufacture of Steel Tapes

496. Shri Himatsingka: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether any proposal for the
manufacture of steel tapes in India
has been sanctioned or is in contem-
plation; and °

(b) if so, whether any foreign
collaboration is contemplated?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Three units have been granted
industrial licences for the manufac-~
ture of steel measuring tapes and a
proposal submitted by yet another
firm is under consideration of the
‘Government.

(b) Two of the licensed units are
proposed to be set up with foreign
collaboration. The proposal which is
under consideration also involves
foreign collaboration.

Powerloom Industry in Tripura

497. Shri Biren Dutta: Wil] the
Minister of Commerce ang Industry
be pleased to state:

(a) whether any license has been

issued to start powerloom industry in
Tripura; and

(b) it so, the number of looms for
which licenses have been granted?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a) No,
Sir,

(b) Does not arise.
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Will the Minister of Commerce and
Industry be pleased to state:

(a) when the decision of the Board
of Trade on voluntary system of price
display will be implemented; and

(b) in case of non-implementation of
the decisioqn by wholesalers and retai-
lers, what steps Govermeat intend to
take to see that the decision is im-
plemented?

The Minister of Internationa] Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a) The
decision of the Board of Trade on
voluntary system of price display is
proposed to be implemented from 1st
January, 1963 in a phased manner.

(b) The implementation of the deci-
sion on voluntary system of price dis-
play is more a matter of self-discipline
ang self-regulation on the part of the
business community than of formal
control and enforcement by govern-
mental action through legislation.
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